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O R D E R 

 

08.11.2019   Advocate Shri Aditya Madaan is present for the Appellant. 

He states that he has instructions from the Appellant to withdraw this Appeal.  

 The Appeal is disposed of as withdrawn.  

  

     [Justice A.I.S. Cheema] 

      Member (Judicial) 
 
 

 

[Kanthi Narahari] 
Member (Technical) 

 
 

 

[V.P. Singh] 
Member (Technical) 

/rs/gc 
 

 

  


